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.. ,I __ tatloa of Ot6eial L ....... 
Act.l~ 

81l3. SHRI RAMAVATAR 
SHA.STRI : Will the PRIMB MINIS-
TBR be pleased to Itate : 

(a) the total Dum~er or original 
letter. written by the Department or 
Space to their offices situated in lA' -B' 
and -C' rel!ions of the countr, as per 
the provirdons of the Official Languages 
Act. J 963 during tbe years 1981·82, 
1982-83 and 1983·84; 

(b) the number of leUns out of 
them written originallv iD" Hindi and-
English, separately, regions-wise and 
year-wist:; 

(c) the, total number of orig;nal 
letters received by the Department of 
Space from their offices in the "A', "B' 
and 'e' regions duriog these years. 
year-wise; and 

(d) the Dumber out of those original 
letters in Hindi and English separately" 
region -wise 'I 

THE MINISTER OF STATB IN 
THB DEPARTMENTS OF SCIENC.E 
AND TECHNOLOGY" ATOMIC 
ENERGY. SPACE" ELECTRONICS 
AND OCEAN DEVELOPMENT 
(SHRI SHIVRAJ· V. PATJL): (a) to 
(d) The information is being collected 
.and will be placed on the Table of the 
HOUle. 

"',.e of IDdustrial Liceacn '.r 
Orissa 

8 t 34. SHR·I CHINTAMANI PANt .. 
GRAHl : Will thc Minister or INDUS· 

TRY be pleased to state: 

{a) whet here Government hay. 
Ilveo industrial licences for settial up 
industries in backward districts iD. 
varipus States; 

.',l 

(b) if so, the number of industrial· 
Hcences issued for settiD(C up industrial 
units in those industrially backward. 
districts in 1982 and 1983; 

(c) the flame of the industriall,. 
backward districts in Orissa whero· 
industrial licences issued for settiDa up. 
industries in those years; and 

(d) the details of number of indus-
trial units sei up in those industriallt' 
backward districts in Orissa so far 1 

THE MINISTER OF STATE IN' 
THE MINISTRY OF INDUSTRY 
(SHRI PATTABHI RAMA RAO): (a) 
Yes, Sir. 

(b) A statement is enclosed. 

(c) During the years.;1982 and 1983 
industrial licences und,r the provision. 
or the Industries (Development & Reau .. 
lation) Act were granted for settinl up 
of Industries in the contrally declarecl 
backward districts of Mayurbhaaj, 
Keeojhar ~ Dhenkanal & Koraput in tbo· 
State of Orissa. 

(d) An industrial licence is Il'aatecf 
with an initial validity period of two 
years aad two furthor estoDsions 01 ODe 
,oars each arc also allowed OD adequato 
justification. As lucb. the induscrial 
licences sranted durins the ,oar. .983 
and 1983 for industrially bactw8I'd 
districts of Orissa State would be at 
various stales of implementation. 




